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Dated this the 23rd day of February, 2024

ORDER

Sri.T.P.Hood, the learned Special Government Pleader appearing

on behalf of the State handed over a copy of Part I of the textbook for

STD VII which is about to be rolled out for the coming academic year in

the schools following the Kerala syllabus for its curriculum, incorporating

sexual awareness programme.  

2.  Sri.Nirmal S., the learned Standing Counsel  for the CBSE

pointed out that the CBSE has also come out with four manuals which will

be released by the end of March, 2024 to enable commencement of such

sessions from the next academic year.  He has undertaken to provide a

copy in a sealed cover to the Court for perusal.    

3.  Smt.A.Parvathy Menon, the learned counsel for the Victim

Right Centre pointed out that the Union Territory of Lakshadweep also

ought  to  be brought  into  the purview of  the aforesaid  programme to

identify whether these programmes will be implemented in that island.

The submission has merit. Therefore, “The Lakshadweep Administration,

The  Union  Territory  of  Lakshadweep,  Represented  by  the  District

Collector” shall stand impleaded as an additional respondent.  A notice of

hearing of the next posting of this case shall be informed to the learned

Standing Counsel for the Union Territory of Lakshadweep.
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4.  Registry to show the name of Sri.V.Sajith Kumar, the learned

Standing Counsel for the Union Territory of Lakshadweep in the cause list.

Post on 11.03.2024.

     Sd/-

BECHU KURIAN THOMAS, JUDGE

RKM


